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a very very difficult area and our 
engineers are doing a very fine job of 
work in trying to control the rivers 
In many places, they have done very 
successful and remarkable work

A arPHT ^TfRfr 
5  ft: 3ft «rgg?g  *5t *r£ |

3  aft ifhjsT fc, 3 *  ^  *rr^*r 
^  w t  qaf ?>tt ’

■ f t m r g w j w t  3r> w  ^  ?T<T>=ft̂ r 
fc ^  *mft «rras *{ft € (  *rf %ftsr 
m  «rmr aft w  w z  &  *n ftw r 
«ftsr ft»Tr 1
Shri Barman: In view of the fact 

that the Committee has given a defi- 
xftfc vsprmoTi \'na\ Vi is not possiVie \o 
ensure absolute stability of the pre­
sent route, and the majority have 
suggested an alternate southerly route, 
may I know whether, in consideration 
of the difficulties that the eastern 
region is experiencing, Government 
are coming to a final decision to obvi­
ate the difficulties as early as possible7 
How long are Government going to 
brood over this matter’

Shri Shahnawaz Khan: The difficul­
ties experienced by the eastern region 
are well known, and Government 
fully sympathise with them But I 
may submit construction of fairly 
long lines stretching over hundreds of 
miles cannot be done very quickly, 
especially when we are short of funds 
We do not have the means I might 
add that this route would involve 
construction of at least three or four 
major bridges

Shri A C. Guha: May I know the 
total expenditure incurred during 
these years for repair of damages, and 
also the approximate estimate of cost 
of the new alignment’

Shri Shahnawaz Khan. This year 
the expenditure has not been very 
great

Shri A. C. Guha: The total expen­
diture incurred during all these years 
for repairs

Shri Shahnawaz Khan: I do not
have the figures

ghjri Barman: Last time, when the 
lmlr was constructed, the public were 
not consulted and the opinion of 
those who consulted was not accepted 
because it was thought that experts 
knew better May I ask whether this 
tim» before deciding upon the flew 
alignment of the southerly route, Gov­
ernment will consult local public 
opinion’

Shfi Shahnawaz Khan: The con­
struction of railway lines and bridges 
is a very technical job We will cer­
tainly welcome public co-operation to 
the extent we need it

Railway Workshop, Jodhpur
*112. Shri M. D. Mathur: Will the 

Minister of Railways be pleased to 
state

(a) the strength of labour employ­
ed Jodhpur Railway Workshop, 
y e a r 'W is e , from 1951 to 1957 so far;

(b) whether Government have any 
sche^>e to extend this workshop, and

(c) if so, how much additional 
labour it will absorb’

The Deputy Minister of Railways
Shahnawaz Khan): (a,
Year S tiength o f labour(as on) employed

1-4-1951 1,975
1-4-1952 1,980
1-4-1953 2,030
1-4-1954 2,100
1-4-1955 2,190
1-4-1956 2,480
1-4-1957 2,780
No
Does not arise

Sbri M. D. Mathur: In view of the 
fact that there is a shortage of every­
thing m the railways, why should npt 
the Jodhpur Railway Workshop be ex­
panded to meet the demands of the 
metre gauge railways’
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Shri Shahnawas Sum : We are ex­
panding the Bikaner Workshop which 
is quite dose, and that will serve our 
purpose without resorting to expan­
sion of the Jodhpur Workshop.

Shri H. C. Mathnr: Is it not a fact 
that the Bikaner Workshop is intend­
ed only for wagon construction, while 
the Jodhpur Workshop is specialised 
for carriage construction?

*
Shri Shahnawaz Khan: Both of them 

are serving the purpose, and there is 
no need for expansion of the Jodhpur 
Workshop

Shri A. C. Gnha: Is there any pro­
posal to nationalise these light rail­
ways’
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Shri 8. N. Dwivedy: Another com­
mittee will be appointed 1
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